SLP(C) No. 24230 OF 2002

| TEM No. 23 Court No. 8 SECTI ON XVI

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No.24230/2002
(From the judgenent and order dated 02/12/2002 in AN 48/02
of The ADDI TI ONAL COWM SSI ONER, BHOPAL GAS VI CTI)
CHANDA ENG NEERS (I NDI A) LTD. Petitioner (s)
VERSUS
UCO BANK & ORS. Respondent (s)

(Wth prayer for interimrelief)
( Wth Appln(s). for exenption fromfiling c/c of the inmpugned Judgnent )

Date : 24/12/2002 This Petition was called on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE RUVA PAL
HON BLE MR JUSTI CE B. N. SRI KRI SHNA

For Petitioner (s)
M. K V. Vijayakumar, Adv.

For Respondent (s)
M. M C. Dhingra, Adv.

UPON hearing counsel the Court made the follow ng
ORDER



